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MINISTRY OF RAILWAYS
(South Central Railway)
NOTIFICATION
Guntur, the 6th May, 2026

S.0. 2280(E).— In exercise of the power conferred by sub-section (1) of Section 20A of the Railways Act,
1989 (24 of 1989) (herein after referred to as the said Act), the Central Government after being satisfied that for the
public purpose, the land, the brief description of which is given in the schedule annexed hereto, is required for
construction of Road Over Bridge in lieu of Level Crossing No.06 at Km 9/13-14 near China Palakaluru Village of
Guntur West Mandal in Guntur District of Andhra Pradesh, hereby declares its intention to acquire such land.

Any person interested in the said land may, within a period of thirty(30) days from the date of publication of
this notification in the official gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under sub-section (1) of Section 20-(D) of the said Act.
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Every such objection, shall be made to the Competent Authority, namely Revenue Divisional Officer Guntur;
Guntur District in writing and shall be set out the grounds there of and the Competent Authority and Revenue Divisional
Officer, Guntur of Guntur District shall give the objector an opportunity of being heard, either in person or by legal
practitioner and may, afterhearing all such objections and after making such further enquiry, if any as the Competent
Authority thinks necessary, by order, either allow or disallow the objections.

Any order made by the Competent Authority under sub section (I1) of section 20-(D) of the
said act shall be final.

The land plans and other details of the land under this notification are available and can be inspected by the
interested persons at the aforesaid office of the competent authority.

Schedule

Description of lands in acquisition: Construction of Road over Bridge in lieu of level Crossing No.06 at Km 9/13-14
near china Palakaluru Village of Guntur West Mandal in Guntur District of Andhra Pradesh

SI.LNo | Name ofthe | Name of | Survey Tentative Tentative Type of Nature of
Mandal theVillage Number Areain Areain Land(Govt the Land
Ac.Cts. Sq.Mtrs [Private) Wet/Dry
1 Guntur china 100 0.0876 355 Private Dry
West Palakaluru 106 0.0951 385 Private Dry
Mandal 107 0.2841 1150 Private Dry
117 0.0111 45 Private Dry
119 0.8500 3440 Govt.Land Pond
Ac 1.3279 | 5374
cts. Sq.Mtrs.

[F. No. GS/Gazette/20A/LC.N0.06/GNT-NDKD/GNT]

K.SIMON, Chief Project Manager
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